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Elenchus Law Review concentrates on original research work extending
across inter-disciplinary subjects. Authors, reviewers and editors are under the
obligation to follow the specific rules provided by the Centre for Economy,
Development and Law. This document contains the instructions to author(s)
as mentioned in the title.

What the authors should do:

1. Ensure the originality of the research work submitted. The work has
to be fully referenced, and all authors should be accurately
represented. Kindly get acknowledgement letters from co-authors
before the submission.

Please note:

Consequences in case 2. The submission must be exclusive. It must not be published
of authors’ failure to anywhere else, all, orin part. In case of submission anywhere else,
adhere to the Ethics the author should intimate the editor clearly on this.

Policy could lead to 3. Disclose sources of all data and third party material, including
rejection or refraction previous unpublished work by authors themselves.

of the submission along 4, Strictly avoid fabrication of research data as well as manipulation

with a note of reason, of existing data.

and in extreme cases,
may lead to disciplinary
action by the institution.

o

Openly declare any conflicts of interest — for example, if the
research work was infended to benefit any particular service or
institute in which the author’s interest lies. If the submitted work
contains a significant conceptual or textual re-production of the
research work undertaken by/for such institution, then kindly
submit acknowledgement letter from the relevant authority.

6. Expect accurate plagiarism checking measures. Submissions will
be scrutinized for plagiarism of words, ideas, writings, information,
illustration, graphic representations, prinfed and electronic
materials, and any other original work. Correct citation is essential.

7. Do proper referencing in the submission by strictly following the
recommended citation style. At any stage of the editorial/review

[ process, OUThOI’(S) will be directed to undertake this themselves if

) ) o the submission has not used proper referencing styles.
This document is prepared, maintained

®©

Maintain good communication and co-operate fully with the
editorial tfeam. Publishing at Elenchus usually takes a six-months’
Development and Law process from last date of submissions to the hard copy release.

= Kindly be considerate that serious academic publication requires
a minimum of this much time.
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